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(a) the total turnover of the SAIL units in the country
during 1996-97,

(b) whether the cost of production is increasing due
to hike in coal prices;

(c) if so, the details thereof;
(d) the steps taken to contain the losses in SAIL units;

(e) whether the SAIL is planning to install captive coal
mines for consumption of coal; and

(f) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA): (a) Total
turnover of SAIL units in the country for financial year 1996-
97 will be known only after the close of the financial year.

(b) and (c) Yes, Sir. The cost of production of Saleable
Steel is increasing due to hike in the coal prices. Increase
in prices of coking coal by 15% and 12% w.e.f. 1.4.1996
and 2.10.1996 respectively is estimated to have an impact
of Rs.410 crores on an annualised basis.

(d) SAIL has taken various steps to improve its
profitability, which include modernisation and technoligical
upgradation of its plants; improved quality product-mix and
products in line with market requirement; improving techno-
economic factors i.e. reduction in coke rate, energy
consumption, metalic input, improvement in yield; improving
availabilty of equipment through effective maintenance;
strict control and reduction in cost of production etc.

(e) and (f) Yes, Sir. SAIL has decided to undertake
captive mining of coal to augment indigenous coking coal
availability. It has been allocated Tasra Block in Jharia
Coalfield for captive mining. Steps for completing the
necessary formalities have been initiated by SAIL.

PHALGUNA 15, 1918 (Saka)

To Questions 22

Setting up of Radio/TV Stations by Private Sector

*186. SHRI K. PARASURAMAN: Wil the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the Government propose to permit
private sector to set up Radio and TV Stations in the
country;

(b) if so, the details thereof; and
(c) the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM): (a) to (c) The issue of permitting private sector
to set up Radio and TV Stations is related to the question
of permitting private broadcasting from within the country.
This issue will be addressed in the proposed broadcasting
bill which is likely to be introduced during the current
session of Parliament.

Pending Projects

*187. SHRI TARIT BARAN TOPDAR: Will the Minister
of RAILWAYS be pleased to state:

(a) the details of pending projects of new rail lines and

other works under Eastern Railway alongwith the reasons
for their pendency:;

(b) the original dates for their completion and the cost
and time over-run in each project; and

(c) the steps proposed to be taken to complete these
projects expeditiously?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN): (a) to (c)

Kms Reasons for Pendency Original date of

Steps being taken to complete the

Sr. Name of Project Cost Time
No. completion overrun overrun  project expeditiously
ondate as per
present
. target _ )
1 2 3 4 5 6 7 8
New Line
1. Laxmikantpur 47 Delay in land 31.3.95 for 31Cr. 2yrs Line completed between Laxmikantpur
Namkhana acquisition Laxmikantpur to 09 months and Nischintpur (23 Kms) 8 Kms from
Kashinagar (Ph-1) Nischintpur to Kashinagar would be
TD not fixed for opened by Dec'97. State Govt is being
Ph.ll beyond persued to acquire balance land. Ade-
Kashinagar. quate funds have been provided.
© 2. Mandarhill to Rampur- 130  Final location survey Not yet fixed. Nil Nil Rly has been asked to prepare iand
' hat via Dumka is in progress. acquisition plans and papers after com-
pleting Final Location Survey on priority.
Doubling
3. Sahibgan link cabin- 49.57 Delay in removal of 31.12.83 Rs.24cr. Syrs. 28.61 km has been completed.
New Farakka-Malda encroachments by State State Govt has started removal
Town Qovt. and damage to new of encroachments in phases and work
embankment due to has started, Adequate funds have been
floods in 1995. provided. The work is now targetted for

completion in Dec'98.
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1 2 3 4 6 7 8
4. Khanna-Sainthia Ph-| 563 Court case by the 30.6.95 Nil 2Yrs. ] Contract have been finalised after the
(Khanna-Jhaptarda) contractor. 6 months | finalisation of court case and work has
including fiyover started. New agency has now been de-
ployed on risk and cost of the failed con-
tractor. Work is now progressing with
these two block is now targetted for
completion in Dec'97.
5. Jhaptardal-Guskara 15.21 Failure of successive 31.3.96 Nit 1yrs.
Ph.il contractors. 9 months |
6. Quskara-Bolpur Ph.lll 18.8  Shifting of over-head 30.06.98 Nit 6 months  Special Limited Tenders have been
(95-96) lines invited. Work is now targetted for comple-
tion in Dec'98.

7. Duttapukur-Habra 11.02 Work completed except  31.12.92 Rs.dcr. Syrs. The double line is working. State Govt.
Habra yard where it is have been raquested to remove the .
held up for want of encroachments in Habra Yard. If this is
removal of encroachments done we have to compiete the balance in

Dec'7.
8. 3rd line between 110.35 Ph-|, 7 block 31.12.95 Rs.65cr 2yrs. More funds are being provided to
Delhi-on-Sone- sections. expedite the work.
Mugalsarai and a Ph-I1,6 block section 31.12.98
fiyover at Sonenagar
9. 3rd line between 17.24 More time taken 31.12.96 Nil 2yrs More funds are being provided to
Chandanpur-Gurup in Planning expedite the work.
10. Budge Budge-Akra  6.09 No delay 30.06.98 Nit Nil Work just started.
11. Patna-Gaya Ph.| 7.24 No delay 31.12.99 Nil Nil Work just started.
12. 3rd line between 25.42 No delay 31.12.99 Nit Nil Work just started.
Gurup-Shaktigarh. )
13. New Alipore-Akra 9.76  No delay 31.12.99 Nil Nil Work just started.
Ph-1
Traffic Facilities
14. Bardhman Remodelling Court case by the 31.03.92 10cr 6yrs. Tender on risk and cost basis is under
Ph-i, Stage-I contractor finalisation.
[ Translation] IBRAHIM): (a) and (b) Pakistan has been carrying on

Anti-indla Propaganda by Pak TV/Radio

*188. SHRI PANKAJ CHOWDHARY:
PROF. AJIT KUMAR MEHTA:

Will the Minister of INFORMATION AND BROADCAST-
ING be pleased to state:

(a) whether the Government are aware that Pakistan
has again started anti-India propaganda on Television and
Radio in regard to Kashmir issue;

{b) if so, the details thereof;
(c) the reaction of the Government thereto; and
(d) the steps taken by the Government in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.

vicious anti-india propaganda regarding the Kashmir issue
on its electronic media and there was no let up in this
propaganda at any stage during the last few years.
Pakistan's electronic media are trying to create hatred
among the Kashmiri muslims against India by broadcasting/
telecasting distorted or totally baseless reports and by
levelling baseless charges/allegations against India and its
security forces.

(c) and (d) The terrestrial network of All india Radio
and Doordarshan have been strengthened to improve their
coverage in the border area by commissioning new
stations, upgrading the power of some of the existing
transmitters and broadcasting/telecasting programmes in-
cluding news bulletins that present the facts in their proper
perspective. In addition, programmes are also mounted
regularly on Doordarshan’s International channel presenting
a correct picture on Kashmir.



